Form 1

Form 1 - HARYANA
List of cases e-filed during the month of Nov,2022

Petitioner Name Vs.

Advocate Mobile

Date of

Sr.No. Court District Case No. Respondent Name Advocate Number Advocate E-mail ID Registration Date of e-filing
Ambala Nil Nil Nil Nil Nil Nil Nil
Bhiwani Nil Nil Nil Nil Nil Nil Nil
Faridabad Nil Nil Nil Nil Nil Nil Nil

Nil Nil Nil Nil Nil Nil Nil

Nil Nil Nil Nil Nil Nil Nil
Hisar Nil Nil Nil Nil Nil Nil Nil
Jhajjar Nil Nil Nil Nil Nil Nil Nil
Jind Nil Nil Nil Nil Nil Nil Nil
Kaithal Nil Nil Nil Nil Nil Nil Nil
Karnal Nil Nil Nil Nil Nil Nil Nil
Kurukshetra Nil Nil Nil Nil Nil Nil Nil
Narnaul Nil Nil Nil Nil Nil Nil Nil
Nuh Nil Nil Nil Nil Nil Nil Nil
Palwal Nil Nil Nil Nil Nil Nil Nil
Panchkula Nil Nil Nil Nil Nil Nil Nil
Panipat Nil Nil Nil Nil Nil Nil Nil
Rewari Nil Nil Nil Nil Nil Nil Nil
Rohtak Nil Nil Nil Nil Nil Nil Nil
Sirsa Nil Nil Nil Nil Nil Nil Nil
Sonipat Nil Nil Nil Nil Nil Nil Nil
Y Nil Nil Nil Nil Nil Nil Nil
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Form 2

Form 2- HARYANA

List of cases in which e-Payment of Court fees was made during the month of Nov,2022

. itii N . D: f D: f e-
Sr.No. Court District Case No. P:;:pz’;z;ﬂ: ’I::n:/es Advocate Regiastt::ion ate ‘Zoi:af:'::m of

Ambala Nil Nil Nil Nil Nil
Bhiwani Nil Nil Nil Nil Nil
Faridabad Nil Nil Nil Nil Nil

Nil Nil Nil Nil Nil
Gurugram Nil Nil Nil Nil Nil
Hisar Nil Nil Nil Nil Nil
Jhajjar Nil Nil Nil Nil Nil
Jind Nil Nil Nil Nil Nil
Kaithal Nil Nil Nil Nil Nil
Karnal Nil Nil Nil Nil Nil
Kurukshetra Nil Nil Nil Nil Nil
Narnaul Nil Nil Nil Nil Nil
Nuh Nil Nil Nil Nil Nil
Palwal Nil Nil Nil Nil Nil
Panchkula Nil Nil Nil Nil Nil
Panipat Nil Nil Nil Nil Nil
Rewari Nil Nil Nil Nil Nil
Rohtak Nil Nil Nil Nil Nil
Sirsa Nil Nil Nil Nil Nil
Sonipat Nil Nil Nil Nil Nil

Nil Nil Nil Nil Nil
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Form 3

Form 3- HARYANA

List of cases in which Electronic Service of Process has taken place during the month of Nov,2022

Sr.No. Court District Case No. Petitioner Name Vs. Advocate D_ate D-f Date_ of Electronic
Respondent Name Registration Service of Process

Ambala Nil Nil Nil Nil Nil
Bhiwani Nil Nil Nil Nil Nil
Faridabad Nil Nil Nil Nil Nil

Nil Nil Nil Nil Nil
Gurugram Nil Nil Nil Nil Nil
Hisar Nil Nil Nil Nil Nil
Jhajjar Nil Nil Nil Nil Nil
Jind Nil Nil Nil Nil Nil
Kaithal Nil Nil Nil Nil Nil
Karnal Nil Nil Nil Nil Nil
Kurukshetra Nil Nil Nil Nil Nil
Narnaul Nil Nil Nil Nil Nil
Nuh Nil Nil Nil Nil Nil
Palwal Nil Nil Nil Nil Nil
Panchkula Nil Nil Nil Nil Nil
Panipat Nil Nil Nil Nil Nil
Rewari Nil Nil Nil Nil Nil
Rohtak Nil Nil Nil Nil Nil
Sirsa Nil Nil Nil Nil Nil
Sonipat Nil Nil Nil Nil Nil
Y Nil Nil Nil Nil Nil
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Form 4

List of total no. of cases

Form 4- HARYANA
during the month of Nov,2022

Case Count (No.

Sr.No. Court District Court Name Court No. Case Type of cases randomly|
Ambala Nil Nil Nil Nil
Bhiwani Nil Nil Nil Nil
Faridabad Nil Nil Nil Nil
Fatehabad Nil Nil Nil Nil
Gurugram Nil Nil Nil Nil
Hisar Nil Nil Nil Nil
Jhajjar Nil Nil Nil Nil
Jind Nil Nil Nil Nil
Kaithal Nil Nil Nil Nil
Ms. Kanchan Mahi, ADJ, Ms. Kanchan Mahi,
1 |Kamal. Karnal. 19 Civil Sut 1
2 |Ms. Isha Khatri, CJM, kamal. Karnal. Ms. Isha Khatri, CJM, karnal 4 1
[Sh. Alok Anand, CJ(D) ok Anand,
3 |Kamal. Karnal. ) 13 5
Kurukshetra Nil Nil Nil Nil
Narnaul Nil Nil Nil Nil
Nuh Nil Nil Nil Nil
Palwal Nil Nil Nil Nil
Panchkula Nil Nil Nil Nil
Panipat Nil Nil Nil Nil
Rewari Nil Nil Nil Nil
Rohtak Nil Nil Nil Nil
Sirsa Nil Nil Nil Nil
Sonipat Nil Nil Nil Nil
il Ci Arbitration 14
1 Sh. Kapll\,{é}:\:\#ﬁuﬁg&ggr. Divn.), Yamuna Nagar _ 18 o }
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Form 5

List of cases in which Case

Form 5- HARYANA

Hearing was held during the month of Nov,2022

Petitioner Name Vs. Respondent

Sr.No. Court District Case No. Name Advocate Date of Registration |Date of Case Management Hearing|
Ambala Nil Nil Nil Nil Nil
Bhiwani Nil Nil Nil Nil Nil
Faridabad Nil Nil Nil Nil Nil
F Nil Nil Nil Nil Nil
1 Sh. Rajeev Goyal GURUGRAM CS/2/2022 ENVIRON VS LURI WATER SH. J. K. JHA 4.1.2022 24.11.2022
CS/4/2022 INA VS SAMAARAMBH SH. R. K. GOTHWAL 5.1.2022 30.11.2022
CS/52/2021 NIRMAL VS YASKAWA SH. PARMANAND YADAV 18.2.2021 10.11.2022
Hisar Nil Nil Nil Nil Nil
M/s Ashoka Distillers and Chemicals | Sh. Ashok Makkar / Sh. Yashvir
1 Sh. Fakhruddin, ADJ, Jhajjar Jhajjar CS/12/2020 Put. Ltd Vs ADS Spirits Pvt. Ltd. Singh Kadian 30 May, 2020 -
2 Sh. Fakhruddin, ADJ, Jhajjar Jhajjar ©S/13/2020 Piccadily Agro Industries Ltd. Vs Sh. Gaurav Snvgslva / Somvati 30 May, 2020 -
Ashok Kumar Kadian
y M/s Brij Gopal Construction Co. Vs. | Sh. Bhupesh Narula / Ms. Kiran
3 Ms. Jyoti Lamba, ADJ, Jhajjar Jhajjar CS/11/2020 State Of Haryana Through CS Chaudhary 30 May, 2020 -
tntec-Capitat ttd-VsP-D-Memoriat - -
4 |Ms. Jyoti Lamba, ADJ, Jhajiar | Jhajjar EXE/282/2020 Regligious and Educational Sh. Anil Kumar | Sh. Ajay 30 May, 2020
Jind Nil Nil Nil Nil Nil
Kaithal Nil Nil Nil Nil Nil
Karnal Nil Nil Nil Nil Nil
Kurukshetra Nil Nil Nil Nil Nil
Narnaul Nil Nil Nil Nil Nil
No Date taken place between
Haryana Financial Corporation Vs M/S 01102022 to 81.10.2022. The
1 Prashant Rana, ADJ, Nuh Nuh CM/150/2020 Y Durga Hoisper Ms. Pallavi Wadhwa (In person) 18-05-2020 case was adjourned from
9 4 07.07.2022 to 04.01.2023 for
notice to respondents.
. Sh.S.B. Hasija, Advocate for 12/10/2022(No date was fixed
1| sh.skGarg, ADJI, Paiwal | Palwal Cs-03-2018 | Coffee Day Globa) Vs Satbir Singh & | “ojaingit & Sih. Atul Mangla, 31.08.2018 during the month of November
Advocate for 2022 & fixed for 14.12.2022)
Sh.K.K. Gupta, Adv. For plaintiff
2 Sh. S.K.Garg, ADJ-I, Palwal Palwal CS-5/2022 BMT Elctrical Udyog Vs VMT Kissan | & Sh. Sanjeev Bansal Adv. For 27.04.2022
defendant.
" " " Ms.Savita Rani, Adv. for plaintiff
3 Ms.Ankita Sharma, CJSD, Palwal Cs47g/o022 | Ms- Vikas Strip Inc. Vs Mis Dashmesh | g"gy \iichan Kumar, Adv for 17.11.2022
Palwal Eng. Works & Anr.
defendant
Ms.Savita Rani, Adv. for plaintiff
Ms.Ankita Sharma, CJSD, Ms. Vikas Strip Inc. Vs M/s Blue & Sh.Krishan Kumar, Adv &
4 Palwal Palwal C8479/2022 Square Eng. & Ors. Sh.Pratap Singh Dagar, Adv. for 17.11.2022
5 Ms.Ankita Sharma, CJSD, Palwal Cs-965-2022 | Avon Containers Pvt Ltd. Vs Prateek | gy, 1oy aggarwal for Plaintifft 17.08.2022 21.11.2022
Palwal Aggarwal
" " " Sh.Parveen Kumar for Plaintiff &
6 Ms.Ankita Sharma, CJSD, Palwal Cs-g64-2022 | Avon Containers PVILId. Vs Aditya | g, jitgnder Rawat, Adv. For 17.08.2022 21.11.2022
Palwal Interseas Pvt Ltd. & Ors
Panchkula Nil Nil Nil Nil Nil
Panipat Nil Nil Nil Nil Nil
Rewari Nil Nil Nil Nil Nil
Rohtak Nil Nil Nil Nil Nil
Sirsa Nil Nil Nil Nil Nil
Sonipat Nil Nil Nil Nil Nil
Nil Nil Nil Nil Nil
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Form 6

Form 6- HARYANA

C C cial cases during the month of Nov,2022
Whether Urgent Number of
Relief was
Nature of days for
Petitioner Name Vs Dateof [sCUEntandPre| oot Disposal Dateof | ecution of
Sr.No. Court District Case No. Advocate N N Institution s Days for disposal P! execution Act Section
Respondent Name Registration o . Decision (Contested/Settle decree from
Mediation did of decree
d) date of
not take place decision
(Yes/No)
Ambala Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Bhiwani Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Faridabad Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
NIT NIT NIT NIT NIT NIT NIT NIT NIT NIT NIT
DIVERSE VS
1 Sh. Rajeev Goyal GURUGRAM 508/2018 KHAZAN SH.R. N.YADAV 19.04.2018 4.6YRS DISMISSED
Hisar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Jhajjar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Jind Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Kaithal Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Karnal Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Kurukshetra Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Narnaul Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Nuh Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Palwal Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Panchkula Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
1 Ajay K. Verma, ADJ, Panipat Panipat CS/09/2020 ps P Ltd. Vs. M/s Newadav, Sh. Ankit Mgkhija Adv. 866 Contested Nil Nil Nil
1 ACJ(SD), Rewari Rewari CS/1856/2018  Mohit Vs. National Mahesh Yadav 06.02.2018 No 04.11.2022 1732 Contested Nil Nil Nil
‘ Rohtak Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
si Bhupender Kaur Vs DS Samagh
1 Sh. Kuldeep Singh, ADJ, Sirsa irsa CA/453/16 Jagsir amag| 12.10.16 yes 14.11.22 2224 Contested 14.11.22 1 Recovery
s Jagsir Vs Bhupender | oo ino o
irsa CA/468/16 Kaur ash pal Nanda 20.10.16 no 14.11.22 2216 Contested 14.11.22 1 Recovery
Sh. Manish Kumar, ACJ(SD), | oo Canera Bank, Dabwall | oo
2 Dabwali. abwall, Sirsa | cs/20/2018 Vs M/s Zamidara layBumarSupta | 06.01.18 No 111122 1765 Contested - - 37
Sonipat Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Sh. Chaman Lal
Sh. Rajinder Pal Singh, Additional LARK Engineering V/s |  Kaushik & Sh. 21.12.2015/
1 Distrit a&msui?ﬁ:;;“"“‘ Yamuna Nagar | CS10412021 | e BUNEET | Glrmai Singh 5,02 2001 No 2111122 630 days Contested NA NA Commercial
Manipur
Sh. Kapil, Civil Judge (Jr. Divn.), M/s Super V/s Sudhir | Sh. Ranjan & Sh.
2 Vamuna Nagar ~do- CS/607/2018 Kumar Rohit 31/03/18 No 05/11/22 1710 days Award Passed NA NA Commercial
—do- —do- ©S/194/2020 | Mis Veer Vis Sanjeev | 5™ DR:;‘ da; Sh. 23/01/20 No 12111122 1010 days DAW as Settled NA NA Commercial
CanaraBank V/s | Sh. Sanjeev & Sh. -
~do-- ~do-- CS/1576/2017 awastia Anurag 24/08/117 No 23111722 1915days  |Decreed with Costs| ~ NA NA Commercial
3 Ms. Kirti Vashista, Addl. Civil —dom . - . - ~ . - - ~ . ~

Judge (Sr. Divn.), Bilaspur
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